$ 46 & 47 -
IN THE HIGH COUR ] F DELHI AT NEW DELHI
46
+ CRL.M.C. 1484/2020 & CRL.M.A. 9862/2020, CRL.M.A.
13622/2020,CRL.M.A. 17756/2021
GAUTAM KAPOOR ... Petitioner
Through:  Mr. Raymon Singh, Mr.
Aditya Varun and Mr.
Yatharth Suri, Advocates.

Versus
AAINA KAPOOR ... Respondent
Through:  Mr. Vaibhav  Sharma,
Advocate.
47
+ CRL.M.C. 3028/2021 & CRL.M.A. 18934/2021
AAINA KAPOOR ... Petitioner
Through:  Mr. Vaibhav  Sharma,
Advocate.
Versus
MR GAUTAM KAPOOR ... Respondent
Through:  Mr. Raymon Singh, Mr.
Aditya Varun and Mr.
Yatharth Suri, Advocates.
CORAM:
HON'BLE MR. JUSTICE AMIT MAHAJAN
ORDER
% 23.05.2025

1. Due to Special Division Bench, the matter could not be
taken up today.
2. List on 17.07.2025.
3. A copy of this order be placed in both the matters.
BY ORDER

(COURT MASTER)
MAY 23, 2025/0pv

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 02/06/2026 at 22:19:56



